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State Finance Corporation

*982, Shri Gidwani: Will the Mini-
ster of Finance be pleased to state :

(a) whether it is a fact that Go
ernment have received a request from the
Bombay Government to exempt the
Bombay Staie Finance  Corporation
from payment of Income-tax and Super-
tax for the first few vears; and

sb). if so0, the decision taken there-
on

The Mimister of Revenue and Civil
g.lp.ldhlll‘“ (Shri M.C, Shah): {a). Yes,
ir.

(b). The request has nor been accepted.
Gold Detector

*987. Sardar Igbal Singh: Wili the
Minister of Finance bepleased to state
the number of cases of smug&lins
detected so far with the aid of the “‘Gold
Detector” at Bombay and Calcurta

separately ?

The Minister of Revenue and Defence

diture (Shri A. C. Guha): The

Gold Detector has so far been reuEgnsible

for the detection of nine cases at Bombay
and one at Calcutta.

Tribal Rehabilitation

*393. Shri Biren Dutt: Will the
Minister of Home Affairs be pieased
to state:

(a) wnether the work of tribal re-
habilitation is being hampered  in Tri-
pura due to delay in authorsation of ex-
penditure of the budgeted sum for the
year 1955-56; and
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(b) if so, what steps Government
propose to take to remove the difficul-

ty ?

- The Deputy Minister of Home
Affairs (Shri Datar): (a) The State
Government schemes have been approved
and expenditure sanctioned. We are duing
our best to ensure that progress of wor
is not hampered in any way.

() In order to ensure that the imple-
mentation of the schemes is not delayed and
the amounts for the purpose do not lapse,
the State Government have been asked
to preparc their schemes in two parts.
The first part will include schemes which
will be spread over more than one year so
that once a scheme is approved, the State
Government can continue to incur ex-
penditure on it even though they are unable
to spend the whole amount allorted in
anyone year. Inthecase of annual schemes
it has been impressed upon the State Go-
vernment that their execution should be
cc)_ll;ilpleted within the year as far as po-
ssible,
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